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(b) The main reasons for unsatisfactory 
production paHormance of tt̂ asa plants ara 
design deficiency, power problems, equip­
ment breakdowns, industrial relations prob> 
lams, shortage of inputs etc.

(c) With a view to improving the per­
formance of these plants several schemes 
for revamping, modernisation, installation of 
captive power plants, etc.. are being formu­
lated/implemented.

[Engiish]

Looting in a Delhi Banic

7342. SHRI MANIKRAO HODLYA 
GAVIT;

SHRI R.N. RAKESH: 
SHRIMATIBASAVA RAJESH- 

WARI:

Will the Minister of HOME AFFAIRS be 
pleased to state:

(a) whether Government’s attention 
has been drawn to the news item appeared 
in The Hindustan Times’ dated 7 April, 1990 
under the heading 'Over 2 lakh Looted from 
DelhlBank";

(b) if so. the details thereof;

(c) whether any arrests have been 
made in this regard;

(d) the outcome of the enquiry in each 
case; and

(e) the steps taken or proposed to be 
taken to strengthen the security at Banks?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SUBODH KANT SAHAY): (a) Yes, Sir.

(b) to (d). The information is given in the 
statement bebw.

(e) i) patroHingattheBankshasbeen 
intensified.

ii) kMinks which do not have anmed 
guards have been asked to 
provkle such guards.

lii) Bank empk>yees have been 
asked to be more vigilant and 
advised to keep the alarm sys­
tem in working conditk>n.

The two cases of robbery reported in the 
Hindustan Times dated 7.4.90 were as 
under:—

(i) There persons made a futile at­
tempt to rob the Syndk:ate Bank, 
Air Force Station, Palam, New Delhi 
on 6.4.90. A case FIR No.96 dated 
6.4.90 u/s 394/397/398/307/401/ 
120-B IPC and 25/27/54/59 Arms 
Act Police Station, Delhi Cantt has 
been registered. Four persons have 
been arrested.

(ii) Two persons were successful in 
robbing the State Bank of India, 
Sant Garh, Delhi on 6.4.90. A case 
FIR No. 190/90 u/s 392/397 IPC 
Police Station Tilak Nagar has been 
registered. No arrest has been 
made so far.

Demonstration in Front of Bangladesh 
Visa Office in Agartala

7343. SHRI K.B.K. DEB BURMAN: 
SHRI ANAND SINGH;

Will the Minister of HOME AFFAIRS be 
pleased to state:

(a) whether a demonstratk>n was held 
in front of Bangladesh Visa offk̂ e in Agartala 
(Tripura) on 21 February, 1990, seeking 
repatriat»n of Chakma refugees from Bang­
ladesh;


